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*(-[EMPLOYEES WITH HINDI QUALIFICATIONS
IN THE MINISTRY OF LAW

163. SHRINAWAB SINGH CHAU-HAN:
Will the Minister of LAW /e pleased to state:

(a) the number of employees in his
Ministry and its attached and subordinate
offices who have passed B.A. or higher
examinations in Hindi; and

(b) the number of persons among them
who are offered opportunity in Hindi noting
and drafting regularly?]
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f [THE DEPUTY MINISTER oF LAW
(SHRIR. M. HAJARNAVIS): (a) 79.

(b) All persons having adequate knowledge
of Hindi have been permitted to do noting and
drafting in Hindi on files dealing with Hindi
correspondence to start with, in accordance
with the recent orders of the Ministry of
Home Affairs.]

t[ ] English translation.
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f [REORGANISATION OF HINDI SECTION or LAW
MINISTRY

164. SHRI NAWAB SINGH CHAU-HAN:
Will the Minister of LAW be pleased to state
whether there is any scheme for reorganising
the Hindi Section under consideration of his
Ministry; if so, what is that scheme and by
when it is likely to materialise?]
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R. M. HAJARNAVIS): There i* no Hindi Section
in the Ministry of Law. There is a Translation
Section: in the Ministry under a Director for
preparing Hindi translations of Central Acts,
Statutory Rules and Orders* Ordinances,
Regulations etc., to compile a Hindi Law
Lexicon and to do exploratory work with
regard to the evolution of standard legal
drafting in Hindi. A proposal to increase the
strength of staff in the Translation Section to

cope with the increased work is under
consideration.]



